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CENTRAL ADNINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
Y

c.p. NO. 51/1996
‘ in
D.A. NGO, 274 /1996

New Delhi this the gth day of August, 199%.

HON'BLE SHR1 JUSTICE A. p. RAVANI, CHAIRMAN
HON'BLE SHRI R. Ke AHOOJA, MEMBER (a)

1. parmod Kumar s/0 »
Nand Lal, R/0 D/167,
Mansarover Gardens,
Neu.Delhi-11UU1S.

2. Anil Kumar

3. Ramesh Chand

4. mohan Singh

5. Tayub Khan '
Bo gunil Kumar ... Applicants 7

( By shri R. L. Sethi, advocats )
-Yersus~

or. (Smt.) Sarla Gopalan,

Secretary, Ministry of

Human Resources and Child

Develapment, 'A' Wing,

Shastri Bhawan,

New Delhi. ese Reopondcrc

( 8y Shri M. M. Sudany Advocate )

0RO ER (ORAL)

shri Justice A. P. Ravani =

WJe have heard the learned counssl appearing ?ax,,]’

parties. 1In the reply, it has been gstated that b
account of communication gap the case of the o
applicants could not be considersd at the timc of
fresh recruitment of casuél labourars. It 15
further clarified that the casual labouress wha
were engaged on February 7, 1996 uaré dischargod
on March 31, 1996. 1In the facts of the cast, ut

accept the explanation rendered by the lsarnad

counsel for the respondent. Housver, ghat docs Ach:
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mitigate the hardships and injury suffered by the
applicant. The applicants are entitled to bs
compensated by payment of the amount of wajes

' comments g 5o
for the periodkfebruary 7, 1386 to flarch 21, 1535,
Learned counsel for the respondent, on instructions,

fairly conceded that the amount of wages will be

paid to the applicants on or before August 20, 1985,

2. In visuw of the aforesaid statement made by tho
learned counsel for the respondent, respondant is
directed to maks payment of the aforesaid amount
to the applicants latest by August 20, 1836, The
learned counsel for applicants also fairly concodss

that he does .hot press for contempt.

3. In view of ths aforesaid observations and

directions, the contempt patition stands dispooed @f,? :

4. Copy of this order be given dasti to tho

learned counssl for respondent.
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